| TEM NO 39 REG STRAR COURT. 1 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MRS. RACHNA GUPTA

Crim nal Appeal No(s) . 1695- 1696/ 2014

SAKTU Appel | ant ('s)
VERSUS

STATE OF UP & ANR. ETC. Respondent ( s)

Date : 22/04/ 2015 These appeals were called on for hearing today.

For Appell ant(s)
M. Mikesh K Gri, Adv.

For Respondent (s)
M. Devendra Jha, Adv.
M. Ntin Kumar Thakur, Adv.
M. P. N Puri, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Service of notice of | odgenent of petition of appeal is
conpl et e.

Original record fromthe Courts bel ow has been received.

Parti es, however , have not filed the addi ti onal
docunents.

The matter stands conplete, in the given circunstances.

Regi stry to process to list the sane before the Hon' bl e

Court, as per rules.
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